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Advertisement of cigarette in Swagat
Magazine without statutory warning

2348. SHRI PRAMOD MAHAIJAN; SHRI
JOHN F. FERNANDES:

Wil! the Minister of CIVIL AVIATION
AND TOURISM be pleased co state-.

(a) whether Government are aware
that Swagat Magazine of Indian Airlines
contains advertisement of foreign brand
cigarettes without any statutory warning
as required for local brand cigarettes;

(b) whether it is also a fact that such
an advertisement of 555 cigarettes appear
ed on back page of Swagat Magazine
issue of February 89, without the statu
tory warning;

(c) what are the reasons for this discre-
pancy, and

(d) whether Government propose to take
action against the erring officials?

THE MINISTER OF STATE OF TH'
MINISTRY OF CIVIL AVIATION AND
TOURISM (SHRI SHIVRAJ PATIL):

(a) and (b) Yes, Sir.

(c) and (d) The statutory warning is
carried on the cigarette packets manu
factured in India only. The question of
whether there is any violation of law ad
vertising foreign made brands of cigarettes
in the Swagat without carrying the statu
tory warning is being examined, in con
sultation with appropriate authorities
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Discussion on Vedic Mathematics by
Rashtriya Ved Vidya Pratishthan

2351. SHRI PRAMOD MAHAJAN;

SHRI SHANKER SINH VAGHE-
LA:

Will the Minister of HUMAN RESOU-
RCE DEVELOPMENT be pleased to
state;

(a) whether a Round Table Discussion on
Vedic Mathematics was held recently in
Delhi under the auspices of Rashtriya Ved
Vidya Pratishthan;

(b) what have been the findings in the said
discussion about the use of 'Elementary Vedic
Mathematics Methods' in the Arithmatical
exercises in lower classes, desirability of
research projects on the applicability of Vedic
Mathematics  in
higher mathematics and development of
'pattern recognizing and the resulting Intutive
Thinking' in children while learn, ing Vedic
Mathematics methods;

(c) what were the recommendations of
the Pratishthan in this regard,

(d) the expected time-schedule for taking
action therein; and

(e) what is the response of N.C.E.R.T.
thereto?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND
CULTURE IN THE MINISTRY OF HU.
MAN RESOURCE DEVELOPMENT (SHRI
L. P. SHAHI); (a) Yes, Sir.



